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SHRI HEM BARUA : The hon.

Home Minister has just now said that the 
Prime Minister visited Allahabad, but even 
after her visit to Allahabad there has been 
communal rioting in the city where mem
bers of the minority community are attack
ed and their shops are looted. What steps 
have Government taken so far to stop 
dommunal rioting in the country ? The 
Government has said that India is a vast 
country and that these things are only minor 
affairs. Is it not a fact that these things, 
happen because Government are taking a 
very light view of the situation?

SHRI Y. B. CHAVAN : A little while
ago the suggestion was that we were maxi
mising and glorifying communal riots. 
Now here is a suggestion that we are 
under estimating it. Two very extreme 
views are expressed. It is not true. We 
are taking proper steps and are making 
proper assessment. Unfortunately, the 
undercurrent of tension in Allahabad did 
not subside. Even recently there was some 
trouble! But now much more sirict 
measures have been taken and the thing 
appears to be under control.

QUESTION UNDER RULE 40
Action taken on 32nd Report of the Estimates 

Committee ('Fourth Lok Sabha; on 
Mormtigao Port 

3. SHRI ERASMO DE SEQUEIRA : 
Will the CHAIRMAN, ESTIMATES COM- 
MITEE be pleased to state :

(a) whether any follow-up report has 
been received by the Estimates Committee
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from Government with regard to the re
commendations which have been accepted 
by Government listed in Chapter II of the 
32nd Report of the Commitee on Marmu- 
gao Port;

(b) if so, the recommendations on 
which Government have taken action 
considered adequate; and

(c) whether Committee propose to 
pursue action taken on their recommenda
tions in particular with reference to the 
recommendation at S. No. 42, para 88 of 
the original Report ?

THE CHAIRMAN, ESTIMATES COM
MITTEE (SHRI P. VENKATASUB- 
BAIAH) : (a) No, Sir. Normally,
once the Committee has presented its re
port to the House giving its comments on 
the action taken by the Ministry concerned 
on the original report, that is regarded as 
the completion of the process of examina
tion as far as the Committee is concerned. 
It is thereafter left to the House itself or 
individual members to seek further infor
mation as to the actual implementation of 
the Committee’s r jcommendations which 
have been accepted by the Government and 
listed in Chapter II of Action Taken Re
ports.

(b) and (c). Do not arise.
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WRITTEN ANSWERS TO QUESTIONS

TNCC President’s statement Re : 
D.M.K.’s Activities

*1321. SHRI NARAYANAN :
SHRISUBRAVELU :
SHRI DHANDAPANI :
SHRI MAYAVAN :

. Will the Minister of HOME AFFAIRS 
be pleased to state :

(a) whether Governments’s attention 
has been drawn to the statement of the 
President of the TNCC at a Press Con
ference in Delhi on the 2nd March, 1968 
that some DMK leaders are sponsoring 
and encouraging the separatist movment 
in Tamilnad;

(b) whether Government have taken 
any action to find out the veracity or other
wise of this grave allegation ; and

(C) if so, their reaction thereto 7
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. THE MINISTER OF HOME AFFAIRS 
(SHRt Y. B. CHAVAN): (a) Govern-
ment have seen press reports of the state-
ment. 

(b) and (c). The Central Government 
are in touch with the State Government 
who have publicly disapproved of all objec-
ti.onable acts like the burning of the na-
tional ftag or the Constitution.. The Chief 
Minister of Madras has also assured that 
firm action will be taken by the Govern-
ment against those who promote secessio-
nist activities. 
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Fi_ial Assistaaee 10 Stale Road Traasport 
CorpoJ'lltlOlls 

*1327. SHRI K. SURYANARAYANA : 
Will the Minister of TRANSPORT AND 
SHIPPING be pleased to state : 

(a) the amount of loans or other finan· 
cial assistance given to the State Road 
Transport Corporations in various States 
and Unions Territories during the last ten 
years; and 

. (b) whether the assistance given has 
been properly utilised by th~ QrpniSll-
lions in , prglilll"lo w'Y ? 




